63 Written Answers

TS § AR wlaF W\ ¥
faggfraor gy «fmi A =sfa, uss
famdr a1 gror smifag 1 o 5k
fam g wad fuafra sy
aar wrrzef faghal & e saafea
#t % 4w fagadraor @At a5 gen
a¥ e g

Reorganisation of Marketing operation
of Coa] India Limited

3334. SHRI PRABODH CHANDRA:
Will the Minister of ENERGY be pleas-
ed to state:

MAY 5, 1976

Written Answers B4

(a) whether there is a proposal to
reorganise and rationalise the market-
ing operation of Coal India Ltd.; and

(b) if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (SHRI SID-
DHESHWAR PRASAD): (a) Yes, Sir.

(b) With a view to giving a thrust
to sales and marketing activities, Coal
India Limited have decided to reorga-
nise their sales organisation by divid-
ing the entire country into five zones,
each allotted to a subsidiary company,
as per details given below:—

S. No. State/Plants

Regional Office & No.

Branch Office

ZONE A: RESPONSIBILITY:

WESTERN COALFIELDS LIMITED NAGPUR

1. Madhya Pradesh
2. Rajasthan
3. Guiarat .
4. Maharashtra .
5. Anchra Pradesh
6. Karnataka
7. ‘'Tamil Nadu .
8. Kerala .
.ZONE B: RESPONSIBILITY:
9. Orissa
10. Bihar . . . . . .
11. Uttar Pradesh
2. Nepal
.ZONE C : RESPONSIBILITY :

13. West Bengal .
14. Sikkim .

15. Bhutan .

16. Assam .

17. Arunachal

18. Bangla Desh .

19. Burma .

Bhopal Bilaspur
Bhopal Jaipur
Bombay Almedabad
Bombay —
Madras —
Madias Bangalere
Madras

. . Madras —

CENTRAL COALFIELDS LIMITED RANCHI
Lucknow —
Lucknow Patna
Lucknow Varanasi & Kanpur
Lucknow Patna
EASTERN COALFIELDS LIMITED
SANCTORIA

Caicutta —_—
Calcutta —_—
Calcutta —_—
Margharita —_——
Margharita —_—
Calcutta Dacca
Calcutta ———
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B.Mo. Pumstaie

Regionaf Office & No.

Branch Office

ZONE D : RESPONSIBILITY:

Jammu & Kashmir

at. Himachal Pradesh .

22. Punjab . . . .
23. Haryana . .
24. Delhi
ZONE :

0.

RESPONSIBILITY

BHARAT COKING COAL LTD. DHANBAD

Chandigarh Jammu
Chand'garh e
Chandigarh Jullundur
Chandigarh Delhi
Chandigarh Delhi

BHARAT COKING COAL LTD. DHANBAD

25. Stecl Plants and Representative at cach Steel Plant.

Durgapur  Coke
Oven Plant

Rach subsidiary company in-charge
of a particular zone will act as the
lead company for that zone and ser-
vice the consumers of coal in the vone
on behalf of the different subsiiiary
companies supply coal according to
established linkages etc.

Maintenance of G.P.F. Isdian Ordnance
Factory Workers' Provident Fund
Accounts

3335. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of DEFENCE
be pleased to state:

(a) whether there are large numter
of discrepancies in the maintenance of
General Provident Fund and Indian
Ordnance Factory Workers’ Providint
Pund Accounts in respect of the em-
ployees working in the office of Assist-
ant Garrison Engineer, Ramgarh
Canit. and Garrison Engineer, Ranchi;

(b) whether Account slips have nnt
been distributed to a large number of
employees since 1973;

(¢) whether the recovered amount
on sceount of Genmeral Provident Fund
and Indian Ordnance Factory Provi-
dent Fund in respect of employees are
being adjusted against their names;
and

{d) it not, the acHon Government
propoge to take in the matter?

057 L83,

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI J. B.
PATNAIK): (a) to (d). The informa-
tion is being collected and will be laid
on the Table of the House in due
course.
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